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Report of Joint Committee of UPPCB and District Administration in compliance 
of order passed by the Hon'ble National Green Tribunal in OA No 821/2022 
Yogender Sharma Vs State Of UP on dated 06.01.2023  

1.0  Background:  

Grievance in reference to above was aroused by residents of Nagar Panchayat Banat, 
District Shamli, Uttar Pradesh about illegal dumping of solid waste and C&D waste of road 
construction on both the banks of bridge over river Krishni at Nagar Panchayat Banat, resulting in 
blockage of river flow and causing water pollution and health hazards to local residents. It has 
been stated that dumping is being caused by Nagar Panchayat Banat in an illegal manner.  

In the above matter, Hon’ble NGT vide order dated 06.01.2022, directed to constitute a 
joint committee comprising of State PCB and District Magistrate, Muzaffarnagar to look into the 
matter with directions as below :- 
“…………………………..3. In our view, at the first instance, the matter can be examined and appropriate 

action can betakrn to the effect of removing the solid as well as C&D waste from the banks of River 

Krishni and maintaining free flow of water, by the authorities concerned. Hence, we direct State PCB 

and District Magistrate, Shamli to look into the complaint and after verifying facts, take appropriate 
remedial and preventive action in accordance with law within two months which may require 

setting up to waste (social and C&D) processing and utilization facility. 

4. With the above directions, this application is disposed of………...” 
 
2.0 a) Action Taken Report of the Joint Committee 
  

In compliance of the above directions of Hon’ble Tribunal, District Magistrate nominated 
ADM (F/R) for compliance of the directions. As the matter was mainly related to Nagar Panchayat 
Banat, ADM (F/R) vide letter dated 07.02.2023 (Annexure 1) issued directions to Executive 
Engineer, Nagar Panchayat Banat and Regional Officer, U.P. Pollution Control Board, 
Muzaffarnagar to determine the factual position and take appropriate action in accordance with law 
and submit report.  

In compliance to the directions, Executive Engineer, Nagar Panchayat, Banat, Shamli vide 
letter dated 18.03.2023 has submitted action taken report which is annexed as annexure 2. 
Following are the findings and action taken :- 

 As per records of Nagar Panchayat, Banat, waste was dumped on the area in question by 
local villagers few years back. Nagar Panchayat has it’s own identified land for dumping of 
waste which is covered from all sides by boundaries. The waste generated from the 
villages is being collected and transported by trolleys to the identified land by Nagar 
Panchayat Banat. No waste is being dumped to any other place by the Nagar Panchayat.  

 Inspection of the identified dumping ground was conducted by members of Nagar 
Panchayat and Pollution Control Board. During inspection is has been verified that the 
generated waste is being dumped by Nagar Panchayat to the dumping ground.  

 Approximately 1000 MT of solid waste and 100 MT C& D waste is presently dumped on 
the identified land. At present, there is one Trommel Machine installed which is under trial 
run.   
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 Nagar Panchayat has proposal for construction of processing facility for which action plan 
is enclosed. 

 Apart from that, with regard to the dumped waste on the banks of river Krishni, Nagar 
Panchayat, Banat, got the land identified and metered as river area, collected all the waste 
dumped on the river banks, transported and dumped on the identified dumping ground. 
Approximate 90 MT Solid Waste and 10 MT C&D Waste has been collected and 
transported to the dumping ground. During cleaning of the area, complainants (Sabhasad) 
were also present on site. Photographs are annexed with the report.  

 Further, following works have also been carried out by Nagar Panchayat Banat for 
maintaining clean and unhindered flow in the river 
 
(a) Regular cleaning is being done of Krishni River. (Annexure 3) 
(b) Phytoremediation pond have been created on the end of drains reaching the river, so 

that waste does not enter the river. (Annexure 4) 
(c) Demarcation of the river has been done and RCC pillarts have been installed in an 

area of around 2 KM. (Annexure 5) 
(d) Meshes have been installed on 3 drains joining river Krishni.(Annexure 6) 
(e) Bioremediation sprinkling is carried out in the drains from time to time. (Annexure 7) 
(f) Small Bio-diversity park has been constructed on the second side of small bridge at 

river Krishni. (Annexure 8) 
(g) Waste have been removed around the small bridge  area of the river. (Annexure 9) 

 
The above report is put up for perusal and necessary action please 
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